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Title: Regarding CBI proble into the UTI Scam.
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THE MINISTER OF WATER RESOURCES (SHRI PRIYA RANJAN DASMUNSI): Sir, since he
took my name I would like to make it very clear. Shri Prabhu Nath Singh, a most reputed man of
Bihar and a distinguished Member of this House, has just tried to draw your attention towards the

proceedings of the 13 Lok Sabha. My question is: in the matter of propriety and right, whether the
14th Lok Sabha could investigate the ruling of the proceedings of the 13th Lok Sabha or not.

Secondly, on that day, I made abundantly clear about the whole position. These are all on the record
of the House. You can check in your Chamber and give me an appropriate advice.

Thirdly, I challenge and challenge and challenge the then Government which manipulated and
tampered all the records in influencing the CBI. They influenced the CBI to change the affidavit of
Shri L.K. Advani in the Raibareli court. ... (Interruptions)

MR. SPEAKER: I will look into it.
... (Interruptions)

PROF. VIJAY KUMAR MALHOTRA : Sir, please give it to CBI. ... (Interruptions) 5/ 211 &g
f&am &1 Afgerer geon, ofR AT WS A TSl T §, A SR WERmE B < < L. (FagH)

MR. SPEAKER: I wish I could do anything in this matter. 37 @Fii 7 o0+ fSwie @ & 21 You
cannot get an answer from me.
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... (Interruptions)
PROF. VIJAY KUMAR MALHOTRA : It is a very serious matter. ... (Interruptions)

SHRI ANANTH KUMAR (BANGALORE SOUTH): Sir, let the whole matter be investigated by
the CBLI. ... (Interruptions)

it ATl PHOT rsardl (M) ¢ oremar ST, 7 g o qRejRh 9gd [RM Wew § | S ugel gfad a8 &
fIeell ATHEHT B YR TR T IS DI AGAAT PO HR ADdl &, I8 H1 Ugell IR 1 © |... (durH)

A 3 S SR - e Jtede 7 99 W WerT & faar or | 3y g9 |reNed A # M doisl o g |
*KL (EEam)

A oAt Hur sreareft - sHfry, Hife I8 e I3 § R A Y YT f4g DI 39 AMcl Bl I3 Bl
srgvfa & & | SR gu@t wad At e & | 9 A wewr At € iR @A Y € Wdtend emud s ®
Sy 3Ty Aidies RT S9d! i HRarg 6 9 9Rad # ool ewieR o a1 78l 9 | Please see whether it

was correct or not. That is all.

3reaer Wy : A1 HOUNHRA |
S el R © a8 |ed # ST & " & | g9e fog Widiens St gl Ay |

SHRI P. KARUNAKARAN (KASARGOD): Mr. Speaker, Sir, I would like to raise an important
matter. ... (Interruptions)

SHRI ANANTH KUMAR : Sir, I challenge him. ... (Interruptions)
MR. SPEAKER : The Government is here at a very high level. I cannot take a decision.
... (Interruptions)
SHRI ANANTH KUMAR : Sir, through you we are requesting the Government. ... (Interruptions)
MR. SPEAKER : The Chair cannot take a decision.
... (Interruptions)

SHRI KHARABELA SWAIN (BALASORE): Sir, let them prove what they are saying. ...
(Interruptions)

*...* Expunged as ordered by the Chair.
MR. SPEAKER : I will look into it. I cannot compel them. You know very well.
... (Interruptions)

SHRI ANANTH KUMAR : Sir, let them respond to it. I request you. ... (Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, please give me a minute. ... (Interruptions)

MR. SPEAKER : Nothing more on this issue. Shri Karunakaran to speak now.

... (Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, on this very matter, a privilege matter was pending in
the Rajya Sabha against Shri Arun Shourie, the then Minister. ... (Interruptions) The privilege
matter is there. ... (Interruptions)

3rezeT HEled @ B9 99 Bl [ fha Revrs # =& |
.. (craEm)
MR. SPEAKER : Nothing will be recorded. Only Shri Karunakaran’s submissions will be recorded.
(Interruptions)™ ...

SHRI P. KARUNAKARAN : Sir, I would like to invite the attention of the House as well as the
Government to one most national and international important issue. ... (Interruptions)

MAJ. GEN. (RETD.) B. C. KHANDURI (GARHWAL): Sir, please allow me to raise the matter of
applicability of VAT in Armed Forces canteens. ... (Interruptions)

MR. SPEAKER : So many issues are important. [ have allowed about 12 to 13 hon. Members.
... (Interruptions)
MAJ. GEN. (RETD.) B. C. KHANDURI : Sir, this is a matter of great concern. ... (Interruptions)
*Nor Recorded.
MR. SPEAKER : I have not denied its importance. You say that your matter is only important.
... (Interruptions)
MAJ. GEN. (RETD.) B. C. KHANDURI : I am not saying it. ... (Interruptions)

MR. SPEAKER : You have taken another minute unnecessarily. Probably, 1 could have come to
you.

... (Interruptions)
MR. SPEAKER : Do not pressurise the Chair. I have respect for you.

... (Interruptions)
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